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ORDER DATED 15,3, 2004

In this year 0ld matter of
2000, neither the applicant ner any of
his counseld is present eon call/jHowever,
MBJR. Sikdar, learned counsel apnearing
for the Respondents is p;esent.ln the
aaid premises, this matter is dismissed

for default,No costs,

send copies of this order to

the asplicant in the given address
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